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CENTRAL ADMINISTRATIVE TRIBUNFLL
ALLAHABAD BENCH
e LIWARD

Review Application No, 63 of 2000

In

Original Application No.1443 of 1997
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Allahabad this the $) 2 day of 1, iy 20091

Hon'ble Mr.S.K.I. Nagvi, Member (J)
Hon'ble Mr.M.P. Singh, Member (A)
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in the mtter, recourse open is on the appellate
: : side,
3. For the above, no force found in the
b review petition, which deserves to be dismissed
‘ and is accordingly dismissed. .f'
.' Member (A)
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